261 Written Answers

[Translation)
Provision of Foot Overbridge

| 1348. SHRI SHAKUNI CHOUDHARY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the construction work of bridge No. 50
and 51 on the Mansi Saharsa railway section under
Samastipur Railway Division is going on;

(b) if so, whether no provision for foot over-bridges
have been made on above bridges whersas the same
has been made on bridge No. 49;

(c) whether the Govemment intends to make any
provisions for the same; and

(d) if so, by when and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY
éF PARLIAMENTARY AFFAIRS AND MINISTER OF

TATE IN THE MINISTRY OF PLANNING AND
tROGHAMME IMPLEMENTATION (SHRI RAM NAIK): (a)
es, Sir

i (b) Yes, Sir.
: (c) No, Sir.

¥k (d) State Govt./Local administration have to sponsor
fwoposal duly agreeing to bear the entire cost of
hnstfucuon and recurring maintenance.
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: Building Norms for Cantonment Towns

% 1349. SHRI GURUDAS KAMAT: Wil the Minister of
W FENCE be pleased to state:

. (a) whether attention of the Government has been
wn to the news-item captioned “building norms for
onment towns—Environment, Defence Ministries at
Wggerheads” appearing in The Hindustan Times' ‘dated
January 29, 1999,

¥ (b) # 50, the facts of the case reported therein;

tives to solve the problem; and
% (d) it so. the details thereof?

THE MINISTER OF DEFENCE (SHRI GEORGE
RNANDES): (a) Yes, Sir.

§ (c) whether the Government have taken fresh

% (b) 10 (d) There is no confict betwesn Ministry of
;_‘vironmont&Formandmtydde.Tho
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restrictions imposed by Southem Command have been
appreciated by the Ministry of Environment & Forests. To
mmwmdmmmm.mﬁ&m
been constituted during 1998 to look into thé’ mitir™
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[Transiation]
Classification of Sponsored Programmes "

Ao b
1350. SHRI RAMCHANDRA VEERAPPA: Will, the
Minister of INFORMATION AND BROADCASTING be
pleased to state: ."'Y" CRNRY
1 Ho pranta
(a) the criteria fixed for classification 91 !pptpomorod
programmes of Doordarshan; Wi o AR
(b) whether any complaints have' Nﬁn"‘r@qalv&
mmmuonotmommdunngﬁm, nd
(c) 1t so, mmww‘w”mw
thereon? R
1o e et
THE MINISTER OF STATE IN'THE MINISTRY OF
INFORMATION AND BROADCASTMIG-AND' 'MINISTER
OF STATE IN THE MINISTRY OF "PRARLIAMENTARY
AFFAIRS (SHRI MUKHTAR NAOW): Uta) W/ hais ‘tedn
intimated by Prasar Bharati tha¥'SlasyMidution: OF 4
programme for commercial p ined
keeping in mind the contents of &‘?’%&E‘&g’”ﬂ
for the purpose. A sponsored pragrammes-is, bowsver,
also classified in terms of its progeamming . contents .and
the timings of telecast.

(d) No, Sir.
Does HECS BETIT TR 12 :
(C) not arise. Cyltny s cnealdon
[English] WV UL AT
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Deveiopment of Kakinede, Airport . ..
DT A G b v
1351, SHRI U.V. KRSHNAMRALL; Wil the Minete,

of Civil Aviation be pleased to state:
3 OERN AT e b roocih
(a) whether the.Qovernment Have ‘nomtem
deveiopment/modemisatien  work et Kaldnats nlvwr
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(b) # so, the mm«:m RV
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(G)WMMQMMmmn‘
W BRI REL]
THE M!NISTEIM,)F pIV!L AVIATMANDMINGTE&
OF TOURISM (SHRYJ, MTH KUMAR); .(a), Since share
is no airstrip at mad-, he gquestion: of- m ;0F:
development or mpdamisation. does not. Aliee.
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